\ 2121 TEM NO. 113 COURT NO. 3 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Cl VI L APPEAL NCS. 8036- 8037 OF 2004

BANK OF | NDI A & ANR Appel | ant (s)

VERSUS

TARUN KR. Bl SWAN & ORS. Respondent ( s)

[Wth office report]

Dat e: 15/03/2007 These Appeals were called on for hearing today.

CORAM :

HON BLE Dr. JUSTICE ARI JI T PASAYAT

HON BLE MR. JUSTI CE LOKESHWAR SI NGH PANTA
For Appellant(s) Ms. Akanksha, Adv.

Ms. Neha Sharnma, Adv.

Ms. Bina Gupta, Adv.

For Respondent(s) M. Pijush K Roy, Adv.

M. G Ranmekrishna Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



Call after two weeks, as prayed for.

(Subhash Chander) (Khushi Ram

Court Master Court Master



